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Note: No Mention will be permitted without prior consent of the other side.

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Orders/Clarification

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

1. | Comp App (AT) (CH) IDBI Bank Ltd Mr. Allwin Godwin Ms. R Moneshaa R1,
(Ins) No. 211/2024 Vs R3
For Stay KRS Erectors Pvt. Ltd. Ms. Anuradha Bisani
IA No. 572/2024 & 2 Ors. R2
For Directions
IA No. 1050/2024 WITH

2. | Comp App (AT) (CH) KRS Erectors Pvt. Ltd. | Mr. B Ravikiran Singh | Mr. Allwin Godwin-R1
(Ins) No. 232/2024 & Anr. Ms. R Moneshaa Ms. Anuradha Bisani
For Direction Vs R2/Liquidator
IA No. 618, 623,919, IDBI Bank Ltd. & Anr.
997, 1023, 1144,
1145, 1117, 1118/ WITH
2024 & 56, 110 &
111/2025

3. | Comp App (AT) (CH) KRS Erectors Pvt. Ltd. | Mr. B Ravikiran Singh | Mr. Allwin Godwin- R1
(Ins) No. 233/2024 Vs Ms. R Moneshaa Ms. Anuradha Bisani
For Direction IDBI Bank Ltd. & Anr. R2/Liquidator
IA No. 619/2024

WITH

4. | Comp App (AT) (CH) IDBI Bank Ltd Mr. Allwin Godwin Ms. R Moneshaa- R1
(Ins) No. 251/2024 Vs Ms. Anuradha Bisani
For Stay KRS Erectors Pvt. Ltd. R2
IA No. 676/2024 & Anr.

Copy to: By the order of Hon’ble Member (Judicial)

1.
2.
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